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Violation of norms of promotion by
Board of Control of CSD

4328. SHRI D. M. PUTTE
GOWDA :

SHRI H. N. NANIJE
GOWDA :

Will the Minister of DEFENCE
be pleased to state :

(a) whether the Board of Control
of his Ministry’s Canteen Stores
Department is violating the norms
of promotion prescribed by the
U.PS.C,;

(b) if so, whether he has received
any representation from the Board
of Control in this regard; and

(c) if so, action contemplated by
Government in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF DEFENCE
(SHRI K. P. SINGH DEO): (a)
No, Sir.

(b) and (c). A few representations
have been received from Managers
Selection Grade against the seniority
assigned to them in the panel for
promotion to the grade of Assistant
General Manager/Manager Selection
Grade. The inter seniority was de-
termined as per recommendations of
the U.P.S.C. However, the repre-
sentations are under examination.
Some officers have also filed writ
petitions in the Bombay High Court
in this connection.

Shifting of Regional Office of Dena
Bank at Calcutta

4329. SHRIMATI GEETA
MUKHERIJEE : Will the Minister
of FINANCE be pleased to state :

(a) 1isit a factthat Depa Bank is
shifting its regional office at Calcutta
from P-15 Ganesh Chandra Avenue
to Trivoli Park, Calcutta ;
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(b) if so, what are the terms with
regard to monthly rent and whether
any advance has been given to the
owners for the place;

(c) is it a fact that the Union
Bank has its office in the same floor
or Trivoli Court where Dena Bank
is proposing to shift;

(d) whether Dena Bank has
received any offers from the owner
of Park Hotel and Gujarati Educa-
tion Society regarding premises for
shifting; and

(e) if so, what were the terms of
each of those offers?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI JANARDHANA POOJARY):
(a) and {(b). According to the infor-
mation furnished by Dena Bank
their Regional Office at Calcutta is
being shifted from P-15 Ganesh
Chandra Avenue to the premises of
Orient Beverges Ltd. at Aelpe Court,
225, C, Lower Circular Road
(Trivoli Park). The agreed rent is
Rs. 6.50 per sq. ft. per month. The
terms provide for sanction of a
loan of Rs. 10 lakhs at 159 interest
adjustable from monthly rent.

(¢) Yes, Madam.

(d) and (e). According to the
bank, they did not receive any offer
from Gujarati Education Society for
Regional Office premises. They did
receive an offer from owners of Park
Hotel for their premises at a monthly

rent of Rs.7.50 persq.ft. and an
advance of Rs. 10 Jakhs.
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Development of Konark as Inter-
national Tourist Centre

4332, SHRI LAKSHMAN MAL-
LICK : Will the Minister of TOU-
RISM AND CIVIL AVIATION be
pleased to state ;

(a) whether the proposal for the
development of Konark as an Inter-
national Tourist Centre is under the
consideration of Government ;

(b) if so, the progress made so
far in implementing the above pro-
posal ; and

(c) the details thereof ?





